
APPELLATE TRIBT'NAL ['OH.
ELECTRICITY

Core 5, Ground Floor, SCOPE Bttlldltrg'
Lodhi Road, New Delhl-1 lOO03

Tel.: 24361518, 24368481. Fcxt
24364482

Dated , 2+! trty,2tt22

NOTICE

'l'hc Appclh,rtr: Tril-rrrnal ior Blectricity, SCOPE Complcx, l,odhi l{oa.d,

Nr:w Dt:lhi trils requircd [,€rw Researchers through olltsor.trct: al- a

oonsoliclirtt:d }{r:rnuneration of Rs.65,000/- per month in A}vl'ltll, Lhc: t:ligibility

crit,t'r irr/ 
.r 

lrrrili['i<-:trLion is as under :-

ll,Usibfl t I Y Q.o.-ndi!&gq :

(i) Thr: candidate should be a graduate in law ll'rlrtr a tluly
recognized law school/ college/ university/ ins[it.r t1 t: r:st tr b I i s licd
by law in India and eligible for enrolment as an Aclvrlt:ittr: rvilh
l-he Bar Council of India.

(ii1 li'irral year students pursuing three/five year degrcc in lau, will
ul$o bc cligibl<: to apply subject to furnishing pl'ool' of
r,rcclt.riring t.trr: lrrw cltralification at the time oI intcrvicw/l:e[orr:
l.r,tlcitrg up Ll.rc e tl[]itgt:ffient as LR.

(iii) 't'lrt: candidate rnust have a good workirrg l<nor,vlctlge nf
r:ornputers.

Agp qpd tletls-qelilv:

tif 'l"fre candidate should not be above 27 years as olt lltt: clttlc of
making application for LR. This requiremcnt. lI1tllr, in
appropriate cases, be relaxed by the Hon'blt: Oli;tirllr',t'sotr
Llpon the request of the Hon'ble Member conceruc<1.

(ii) 'l'hc candida.te must be acitizen of India'

:).. Itrl.r:rcslc'rl <:artr.lid6tes tnay submit their resume to ttrc
latcst by' 0l .08.'),O22

<lersigned

Nr-,l.ir:c ll,tirr<l ol APTEL/Website of APTEL

Admn. -Cum-Aocounts Offlcer


